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Dredging on Rivers at Daman and Diu

2406. SHRI GOPAL TANDEL : Will the Minister of 
SURFACE TRANSPORT be pleased to state :

(a) whether the dredging work on rivers at Daman
& Diu has started;

(b) if so. the details thereof;

(c) if not. the reasons for delay; and

(d) the time by which the work is expected to be 
started and completed7

THE MINISTER OF SURFACE TRANSPORT (SHRI 
T G. VENKATRAMAN) ; (a) to (d) The dredging on rivers 
at Daman & Diu is the concern of Union Territory of 
Daman and Diu As such the Ministry of Home Affairs 
deals with this issue

CGHS Dispensary Cards

2407 DR C SILVERA W ill the M in ister of 
HEALTH AND FAMILY WELFARE be pleased to state

(a) whether CGHS Dispansary cards are issued to 
Central Government employees on their retirement;

(b) if so the details of formalities with charges 
prescribed for such cards

(c) whether such cards are issued for any CGHS 
dispensary of the country irrespective of residence

(d) if so the details thereof and if not the reasons 
therefor,

(e) whether CGHS dispensary cards are issued to 
retired Central Government employees within 48 hours 
from the submission of requests from them and

(f) if so, the details thereof and if not the reasons 
therefor7

THE MINISTER OF STATE OF THE MINISTRY OF 
HEALTH AND FAMILY WELFARE (SHRI SALEEM IQBAL 
SHERVANI) : (a) and (b) Yes, Sir. For issues of CGHS 
Cards the Central Government retired employees have 
to fill up prescribed forms and submit them along with 
requisite papers/documents such as pension pay order, 
last pay certificate, photographs of all those to be 
covered under the card, CGHS subscription etc

CGHS subscription is based on their last basic pay 
drawn/basic pens ion , w ith per annum rates of 
subscription varying from Rs. 5 (tor those drawing basic 
pay/pension upto Rs 1200/- p.m.) to Rs 50 (payable 
by those drawing basic pay/pension of Rs 5000/- and 
above),

(c) and (d) CGHS token cards are normally issued 
for the city of residence, the beneficiaries being linked 
with the CGHS dispensaries situated in their respective 
localities. If the pensioner resides in a locality where a

C G H S  d is p e n s a ry  is no t  f u n c t io n in g ,  he c a n  be  issu e d  
a ca rd  o f  a n y  C G H S  d is p e n s a ry  of h is  c h o ic e  in th a t  c ity 
s u b je c t  to a d m in is t ra t iv e  e x ig e n c ie s  In s u c h  a c a s e  he 
c o u ld  be  e l ig ib le  fo r  all th e  m e d ic a l  fa c i l i t ie s  a v a i la b le  
u n d e r  t h e  s c h e m e ,  e x c e p t  d o m i c i l l i a r y  v is i t .  If t h e  
p e n s io n e r  re s id e s  in a c i ty  not c o v e re d  by  C G H S ,  he 
has  the  o p t io n  to  ge t  h is  C G H S  c a rd  is s u e d  to r  any  
d is p e n s a ry  of c h o ic e  at th e  n e a re s t  c i ty  w h e re  C G H S  is 
in o p e ra t io n .

(e) and  (f). C G H S  c a rd s  a re  g e n e ra l ly  is s u e d  to the  
re i tred  b e n e f ic ia r ie s  w i th in  48  h o u rs  f ro m  the  s u b m is s io n  
of re q u e s t  by  th e m
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2 4 0 8  S H R I  G E O R G E  F E R N A N D E S  W i l l  t h e  
M in is te r  of E X T E R N A L  A F F A IR S  be  p le a s e d  to s ta te

(a) th e  a c t io n  ta k e n  b y  t h e  G o v e r n m e n t  on  the  
r e c o m m e n d a t io n s  m a d e  by  th e  S ta n d in g  C o m m i t te e  on 
E x te rn a l  A f fa irs  in its repo r t  p re s e n te d  to P a r l ia m e n t  on 
Apr i l  27 .  1993  in w h ic h  it w a s  r e c o m m e n d e d  tha t  the  
I n d ia n  C o u n c i l  o f  W o r l d  A f f a i r s  b e  s a l v a g e d  and 
r e s u r re c te d  as  an a u t o n o m o u s  in s t i tu t io n  of n a t io n a l  
im p o r ta n c e ;  and

(b) the  p ro g re s s  m a d e  so  far. in th e  m a t te r 9

T H E  M IN IS T E R  OF E X T E R N A L  A F F A IR S  (S H R I  I K 
G U J R A L )  (a) and  (b) A f te r  th e  la y in g  of the  repo r t  of 
t h e  S t a n d i n g  C o m m i t t e e  o n  E x t e r n a l  A f f a i r s  in 
P a r l ia m e n t  on  Ap r i l  27  1 993  th e  th e n  M in is te r  o f S ta te  
fo r  E x te r n a l  A f fa i r s .  S h r i  S a lm a n  K h u r s h id  m e t  th e  
P re s id e n t  of the  Ind ian  C o u n c i l  of W o r ld  A f fa irs  ( IC W A ) 
in Ju n e  1 993  a n d  s u g g e s te d  in te r  a l ia  fo rm a t io n  of an 
A d v is o ry  C o m m it te e  of 3 or  4 e m in e n t  p e rs o n s  w ith  a 
f u n c t io n in g  o f f ic e  at IC W A  p re m is e s  to (i) a d v is e  on  
p ro g ra m m e s  and  c a le n d a r  of the  IC W A  {in a s s is t  IC W A  
in p ro c u r in g  c o m m i tm e n ts  f rom  o u ts ta n d in g  e x p e r ts  an d  
s p e a k e rs  f ro m  Ind ia  an d  a b ro a d ,  (lii) a p p ro v e  sc ie n t i f ic  
re s e a rc h  p ro je c ts  a n d  o th e r  p o l ic y  o r ie n te d  e v e n ts  tor 
w h ic h  fu n d in g  is to  be  p ro v id e d  at th e  d is c re t io n  of the  
A d v i s o r y  C o m m i t t e e  ( iv )  c o n s i d e r  d e v e l o p m e n t a l  
p r o p o s a ls  to  e n h a n c e  th e  a v a i l a b i l i t y  o f  s p a c e  a n d  
u p g ra d in g  fa c i l i t ie s  of the  l ib ra ry ,  a u d i to r iu m  a n d  tt^e 
d in i n g  h a l l ,  (v )  lo o k  a t t h e  o u t s t a n d i n g  p e r s o n n e l  
d is p u te s  a n d  s u g g e s t  a p p ro p r ia te  r e m e d ie s  an d  any  
o t h e r  s p e c i f i c  m a t t e r s  t h a t  m i g h t  b e  c o n s i d e r e d  
e x p e d ie n t  and  n e c e s s a ry  for  fu l f i l l ing  the  o b je c t iv e s  of 
IC W A  W ith  a v ie w  to im p le m e n t  th e  a b o v e  p ro p o s a l  on 
t h e  c o n s t i t u t i o n  o f  t h e  A d v i s o r y  C o m m i t t e e ,  t h e  
D e p a r tm e n t  of L e g a l  A f fa irs ,  w h ic h  w a s  c o n s u l te d  o n  24  
Ju n e  1993. o p in e d  th a t  as th e  C o m m i t te e  w a s  b e in g  
c o n s t i t u t e d  in p u r s u a n c e  o f  t h e  r e s o l u t i o n  o f  t h e  
G o v e rn in g  B o d y  of th e  IC W A  w h ic h  is an  a u to n o m o u s  
b o d y  ha v in g  its o w n  M e m o r a n d u m  o f A s s o c ia t io n  the  
M in is t ry  s h o u ld  w a i t  fo r  t h e  G o v e rn in g  B o d y  to p a s s  
the  reso lu t ion  an d  th e n  d e p e n d in g  u p o n  th e  w o rd in g  of 
t h e  r e s o l u t i o n ,  t h e  A d v i s o r y  C o m m i t t e e  c o u l d  b e  
c o n s t i tu te d .


